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APPEAL NO.60 OF 2024 

IN THE MATTER OF: 

 

Minering Aggregates Pvt. Ltd., 

Kerala. 

…Appellant  

v. 

SEIAA, Rep. by its Chairman, 

Kerala and Anr. 

…Respondents  
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Dated at Chennai on this 13th day of November, 2024  

 

COUNSEL FOR 1st RESPONDENT  

 

 

DR. PRABHU GONDRI 

Standing Counsel for SEIAA, Kerala. 
Mob. No. 9444398701 - Prabhu.ijs@gmail.com 
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